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MEW DELEI, THE 17/10/1979,

ADIENDUM
NOTIFICAT ION
DICAE TAX

77.ITA,II)s The Departmwent of Revenue hereby amend

the notification No,2026{T.No,203/139/77-1AII) dated 26,10,77 as unddr:

No.3033(FNo.203/139/
ATTER  'Sponsordd |
LDD Namme of Co

SpONSOYeTs

Copy forwarded to:-

y'

Dr, Banderswalia lapresy Hospital,
Kendhawva and other centres,

Shri Vinodrai Manile Sheth,
Bombay - 3/~ lakhs,

sd/- :
_ (J.P. SHATMA)
DIRECTCR T0 TEE GOVERNMENT OF INDIA

1.
2o

AIl Comlnissioner
Director of Inspe

£ Income~tax,{2 copies)s

jon{ Income~tax & Audit)/Investigat jon/Research &

Statisties/Publichtion and Public Relations, New Delhi,

3e 3

Direchtorate of
Mata Sundefr Lane,
The Indian Counci

reforence to thei

Services( Income-tax), Ist Floor, Aiwan-e-Ghalib,

Yew Delhi-110001,

of Medical Research Ansari Nagar, New Pelhi with
letter Mo 18/31/77-AL, IT dated 12,18,1970,

5. The Cotptooller & Auditor Genmeral of India, {20 copies).
6. Bullciin Section pf D I.(RS&P), New Delhi(5 coPiess.;
sa/-
(7.P, SHARMA)
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PIRECTOR TC THE GCVEDNMENT OF INDIA
|

¥o,0C/ T A, T1/2800/678/SP/79,

ABSISTL T Dii‘ECI‘OR(fS&F).
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